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ITEM NO.29     Court 4 (Video Conferencing)      SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No.572/2021

DELHI COMMISSION FOR PROTECTION OF CHILD RIGHTS    Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

(With  appln.(s)  for  IA  No.63258/2021  -  EXEMPTION  FROM  FILING
AFFIDAVIT)

 
Date : 10-12-2021 These matters were called on for hearing today.

CORAM : 
         HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
         HON'BLE MR. JUSTICE A.S. BOPANNA

For Petitioner(s) Ms. Vrinda Grover, Adv.
Mr. Kumar Shanu, Adv.
Mr. Soutik Banerjee, Adv.
Mr. Yash Sinha, Adv.
Ms. Ayushi Rajput, Adv.
Ms. Rangoli Seth, Adv.

                 Mr. Prateek K Chadha, AOR
                   
For Respondent(s) Ms. Aishwarya Bhati, ASG
                 Mr. Gurmeet Singh Makker, AOR

Mr. Rajat Nair, Adv.
Mr. Kanu Agrawal, Adv.
Ms. Deepabali Dutta, Adv.
Mr. Ketan Paul, Adv.

For Intervenor Mr. Nilesh C. Ojha, Adv.
Mr. Prem Sunder Jha, Adv.
Mr. Ishwarlal S. Agarwal, Adv.

WWW.LIVELAW.IN



WP(C) 572/2021

2

Ms. Dipali N. Ojha, Adv.
Mr. Pratik Jain Saklecha, Adv.
Mr. Shivam Mehra, Adv.
Ms. Siddhi A. Dhamnaskar, Adv.
Ms. Snehal S. Surve, Adv.
Ms. Poonam P. Rajbhar, Adv.
Ms. Deepika G. Jaiswal, Adv.
Mr. Mangesh B. Dongre, Adv.
Mr. Pritam Bishwas, Adv.
Mr. Anant Misra, Adv.
Mr. Abhishek Mishra, Adv.
Mr. Prakhar Srivastav, Adv.

UPON hearing the counsel the Court made the following
                             O R D E R

1 List the Petition on 5 January 2022.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
    A.R.-cum-P.S.         Court Master
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